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Overtime m  p i t  o< pay under Pay­
ment of Wages Act

*358. SHRI XSHAQtJE SAMBHALI: 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state:

(a) whether Overtime is a part of 
pay and comes under Payment of 
Wages Act;

(b) whether Overtime has not been 
paid to some Assistant Station Masters 
of Delhi Division; and

(c) if so, what action has been taken 
by the labour Department for viola­
tion of the Payment of Wages Act by 
the Railway Administration?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI RAGHU- 
NATHA REDDY): (a) Yes, Sir.

(b) and (c). It is understood from 
the Railway Administration that over­
time admissible under the extent rules 
has already been paid to the Assistant 
Station Masters of the Delhi Dvision 
upto 11-11-1972. As regards overtime 
for the period after 11-11-1978 action 
is in hand and payment will be made 
shortly.

Power cut In Defence Units

*359. PROF NARAIN CHAND 
PARASHAR; Will the Minister of 
DEFENCE be pleased to state:

(a) whether in the States of Jammu 
and Kashmir, Punjab, Haryana, Hima­
chal Pradesh, Rajasthan and Union 
Territories of Chandigarh and Delhi, 
the power cut has been applied in the 
months of December 197Z and January 
and February, 1973 to tile Defence 
units also;

(b) the names of the Defence units 
affected and whethar this will greatly 
harm the Defence measures;

(I) if so, whether Government of 
India has directed the State Govern­
ments toot to  apply power cut to the 
Defence units in their respective 
States; and

(d) if  so, the reaction of the State 
Governments concerned?
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THE MINISTER OF STATE (DE­
FENCE PRODUCTION) IN THE 
MINISTRY OP DEFENCE (SHRI 
VIDYA CHARAN SHUKLA): (a) Yes. 
Sir.

(b) The Defence units affected are 
the Military Farms, the Air Fields, the 

3ase  Repair Depot Chandigarh and the 
■Ordnance Cable Factory, Chandigarh. 
As a result of the power cut the output 
-o{ the Ordnance Cable Factory 
Chandigarh and the Military Farms 

iias been affected.

(c) and (d) At the request of the 
Ministry of Defence, the Ministry of 
Irrigation and Power has addressed 
letters to State Governments/Union 
Territory for according preference m 
supply of power to the essential con­
sumers. This has resulted in some 
improvement of the position.

Shortage of Cool and its Supply on 
Controlled Price

*360. SHRI P. GANGADEB:
SHRI P. M. MEHTA-

Will the Minister of STEEL AND 
MINES be pleased to state

(a) whether there is shortage of coal 
in  the country;

(b) whether the prices of coal have 
gone up very high;

(c) whether Government are consi­
dering proposals for reimposing price 
and distribution control on all types of 
coal; and

(6) if so, whether any measures have 
been initiated to improve the supply

coal on controlled prices?

THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMA- 
RAMANGALAM); (a) There is no 
Shortage in the production of coal in 
•the country. The production is ade­
quate to meet the demand. However, 
there have been occasional reports of 
Shortages fti some areas arising • out 
o f  lack of adequate transport for coaL

(b) No, Sir. There have, however, 
been some reports about traders charg­
ing higher prices.

(c> and (d). No, Sir. Efforts are, 
however, being made by the Railway 
to improve wagon availability to en­
sure increased supply of coal in the 
areas where there is any shortage.

Import of Communist literature Into 
the country

3390. SHJtl BISHWANATH JHUN- 
JHUNWALA: Will the Minister of
EXTERNAL AFFAIRS be pleased to 
state

(a) whether there has been a spurt 
m the import of Communist literature 
into this country recently;

(b) whether Government are aware 
that consignments of Communist 
literature worth Rs 2\ crores were 
received by the Soviet Embassy in 
India under the cover ‘Educational 
Series’ recently; and

(c) what checks are exercised over 
the foreign Embassies so that they 
are not ai)le to utilise diplomatic im­
munity for propagation of any parti* 
cular school of political thought xn 
this country and whether in this case 
the contents of the above consignments 
have been checked and if not, the rea­
sons thereof and whether these litera­
tures are being distributed for propa­
ganda purposes?

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
and (b). According to the information 
available 'with, the Government no 
spurt in import of such literature has 
taken place recently.

(c) In terms of the Vienna Conven­
tion Foreign Missions enjoy certain 
diplomatic immunities lor importing, 
disseminating and distributing publi­
city material, giving factual informa­
tion about their respective countries, 
provided it does not contravene the




